
Statement 21 : State-Wise Composition of Outstanding Liabilities
(As At End March)

(Rs.crore)
2000 2001(RE) 2002(BE)

State Internal Loans and Special Provident Total Internal Loans and Special Sec Provident Total Internal Loans and Special Provident
Debt Advances Securities Funds Debt Debt Advances urities Funds Debt Debt Advances Securities Funds

from issued to etc. from issued to etc. from issued to etc.
Central NSSF Central NSSF Central NSSF

Government Government Government
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15

1 Andhra Pradesh 9,547 15,415 1,141 3,011 29,114 12,597 17,188 2,641 3,554 35,980 16,186 20,378 4,291 4,139

2 Arunachal Pradesh 144 568 1 193 906 199 647 8 264 1,118 273 687 12 318

3 Assam 2,757 4,503 300 1,013 8,573 3,297 4,443 850 1,508 10,099 3,877 4,296 1,400 2,168

4 Bihar* 6,292 14,970 1,700 5,391 28,353 7,504 16,129 3,600 6,585 33,818 8,574 17,065 5,625 7,719

5 Goa 383 1,141 83 314 1,921 531 1,222 188 380 2,321 690 1,284 308 450

6 Gujarat 3,891 14,267 2,304 2,522 22,984 5,025 16,056 5,704 2,948 29,733 6,581 19,519 9,304 3,412

7 Haryana 2,385 5,094 674 3,403 11,556 2,755 5,314 1,499 3,913 13,481 3,046 5,506 2,379 4,479

8 Himachal Pradesh 1,662 2,996 69 1,746 6,473 2,729 3,003 269 2,046 8,047 4,419 3,032 419 2,271

9 Jammu and Kashmir 1,312 4,558 0 1,873 7,743 1,628 4,556 207 2,252 8,643 1,936 4,469 414 2,626

10 Karnataka 4,633 9,599 950 3,543 18,725 5,719 10,251 2,155 4,313 22,438 6,758 11,876 3,355 5,160

11 Kerala 5,164 5,903 571 8,538 20,176 6,069 6,351 1,371 9,988 23,779 6,899 6,868 2,371 10,657

12 Madhya Pradesh* 5,148 10,195 994 6,753 23,089 5,593 11,271 2,091 7,839 26,794 6,465 12,440 3,174 9,193

13 Maharashtra 5,349 23,028 4,120 5,803 38,300 6,881 23,469 8,779 6,545 45,674 8,300 23,900 12,416 6,938

14 Manipur 630 359 18 415 1,422 658 405 41 431 1,534 710 461 63 446

15 Meghalaya 380 337 13 144 874 475 380 13 198 1,066 642 419 13 252

16 Mizoram 323 300 7 253 883 410 335 14 303 1,062 496 368 23 353

17 Nagaland 707 465 11 461 1,644 848 520 18 523 1,908 1,053 579 29 568

18 Orissa 5,258 7,691 384 4,975 18,309 6,246 8,494 714 5,824 21,279 7,086 9,609 1,079 6,724

19 Punjab 4,366 13,016 1,712 4,568 23,661 5,318 13,488 3,712 5,532 28,050 6,079 13,596 6,012 6,591



20 Rajasthan 7,515 10,775 1,705 6,688 26,683 7,905 11,206 3,955 7,753 30,819 8,727 11,568 6,455 8,990

21 Sikkim 251 241 0 186 677 283 248 10 186 727 304 250 20 186

22 Tamil Nadu 6,604 11,372 1,014 4,849 23,838 8,826 11,993 2,514 5,675 29,007 10,774 12,596 4,214 6,693

23 Tripura 516 617 65 582 1,780 635 682 161 692 2,169 841 766 273 827

24 Uttar Pradesh* 16,154 32,002 3,256 8,558 59,969 19,018 34,800 7,056 9,924 70,797 20,658 36,577 11,321 10,882

25 West Bengal 7,205 22,475 4,160 3,166 37,007 10,855 23,367 9,060 3,643 46,925 14,566 24,381 14,460 3,950

26 NCT Delhi 0 4,307 1,165 0 5,472 0 4,379 2,600 0 6,978 0 4,539 3,441 0

Total 98,573 216,195 26,416 78,950 420,133 122,002 230,196 59,229 92,822 504,249 145,940 247,030 92,870 105,993

* The States of Bihar, Madhya Pradesh and Uttar Pradesh include the liabilities of newly formed States viz.Jharkhand, Chhattisgarh and Uttaranchal, respectively.
Source : Derived from Combined Finance and Revenue Accounts of Union and State Governments 1986-87 and budget documents of the respective State Governments.


